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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD, BENCH: AT

HYOERABAD
0.A.No,1707 OF 1997, - Dated :26-12-1997,
Betussen:
B.Eagsaku, .o Applicant
AND '

1. The Chief Gensrsgl Manager,
Te lacommunicaticns,A.P.Circle,
Departmentof Telecommunications,
Govt. of iIndia, Hyderabad.

2. TheDistrict Telecom Engineer,
Karimnagar Oistrict,
Department of Telescommunications,
Govt. of India, Karimnagar-001.

3. The Sub-Divisional Officer,Telecom,
Peddapalli Sub-Division,
Dapartment of Telecommunications,
Karimnagar., .s Respondents

COUNSEL FOR THE APPLICANT(S): Mr.P.Naveen Rac
COUNSEL FOR THE RESPONDENT(S): Mr.K.Ramulu,CGSC

CORAM:
THE HON'BLE SRI R.RANGARAJAN,MEMBER (ADMN)

ORODER
ORAL DRDER( AS PER HON'BLE SRI R.RANGARAJAN,MEMBER (ADMN) )

Mr .Phani Raj for Mr.P.Naveen Rac, Learned Counsal for the
Applicant and Ms.Shama for Mr.K.Ramulu, Learned Standing Counsel

for tha Respordents.

2, The applicant submits that he was initially engaged as a
€asual Mazdoor on 29-3-1981 on muster roll basis in the office
ofRespordent no.3. He worked in that capacity till April,1982.

Thereafter, he was disengaged on the ground that there was no work.
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J. The applicaht submits that he had rapresanted his case for -
re-sngagament . No sush-acfinn has been taken by them. But ths
only reprasentation filed by him is dated}9-1-199?(knnexure-1,
Paga 8 of tﬁa 0.A.), hence it is nof clear whether he approached

the authorities earlier to January,1997.

4, This O0.,A. is filed to engage him and fegularisa'him as
Group='D'. .

Se Tha apricéntjhaa:approaqyed this Tribunal after 15 years of

his disengagement. Thus I do not find any reason to give any

relief in this 0.A, Houwever, the applicant is at liberty to approach

thq;gaapond&nts for re-sngaging him,

Be . With the-above-observation, the 0,A. is disposed of. No costs,

po

( R.RANGARAJAN )
Member (Admn)

Dated: 26th Decemher ,1997
(Dictated in Open Court )

DSN.
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Cepy te:

1. Tha Chief Gensral Ménager, Telecemmunicatiens,
A.P.Circle, Gevt, of India, Hyderabad. ! ,

2, The District Telscem Enginser, Karimnagar Diatrict,
Dept. of Telecommunications,Karimnagar, by

3, The Sub Divisieonal Officer, Telecom, 1
Peddapalli Sub Division, Dept, ef Talacommunicatians.

Karimnagar, |
4. Ona cepy te Mr.P,Naveen Ras, Advacate,CAT,ﬂyQarabad.
5. One ¢epy te Mr.K,Ramulu, Addl,CGSC,CAT,Hyderabad.

6. One cepy te D.R(A),CAT,Hyderabad,
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7. Ons duplicate cepy. o |
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